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N MINISTRY (4 ROAD | BANSPORT & HIG1Hw AYS
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A-SSector-62
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) | No. R \H-wmow)!c» S&R (R) _ C Daed: e 11 April, 2016
' I, .
. i. I'he Chief \ctrcums of ullthe Stte Governments LT,
A 2 The Pri r1up.|| Secretaries” Secretaries of ol States UTs Public Works Departiment
dealing with Nationul Highwass, other centrally sponsored schemes.
1 All Engireers-in-Chief and Chief Lngineers of Public Works Department of States/
U'Ts dealing with Nationa! Highways, other centrally sponsered schemes.
4. The Director Genera| (Border Roads), Seema Sadak Bhawan, Ring Road, New Delhi-
it
3. The Chairman, \at;unal Highways Authority of India. ;-5 & 6. Sector- 10, Dywarka,
New Delhiz1 1) :
.( ' 6. The ‘dunawsnu Dmum NHIDCL, PTI Bu:ldm" New Delhi-1000]
Subject: Removal of Speed Breakers on National Highways

It has come 1 the Ministry's notice that at many places on \dtmnal Fhrehways, tocal
authorities are constructing road humps e, speed breakers. to check the speed of vehicles
déspite Ministry's policy of not providing speed breakers on National Highways. This is
undesiralile, as the function of Nalional Highways is to facilitate movement of through traf'ﬂc
and not to hinder it. Speed breakers can bea source of serious hazards and aceidents to the fasi-
moving vehicles. '

2. Please refer o the Minisiny s circular no. “5\\ NH-33037:9:20014 *S&R(R) dated 28-06- 7
l‘)% citcular no. RW/NH- HO64/I/9I‘DOT“LEatcd 13-05- 1998, the DO no. RWAH.
1 1064/1/2000- US(D [) dated 24- 08 7000 from the Sccretar\ (RT&H) w0 all the Chier
Seeretaries und a circular no, RW, \’ “33( )_:7"9,‘3001 S&R(R) dated 11-12-2002 renerdnnu the
Mmmtr\ s policy that speed hrmkur\ should not be constructed an Natjon: al ngh\\a\s as these

(. dclu:l the basic Ob_]t.tll\t.‘ ol providing an obsteuction tree high speed tacility. apant from being

o z.uruy hn.f_._lrd The circular recommended provision of properly designed rumble strips at - -

p[uccs !|kc upprouchc.t. 10 sharp. Lurves on, fevel Lrossmy; congested or aceident prone.

‘lm.uhum Sle. W hicre umtml‘ of \pcud o N.llronui }I:ghu avs is uhavoidable.
A N s hun noted fh at such rumble strips g hunp provided indis wriminately, {1 has,

there fure. been decided that the lmamm ol sych rumbh strips shalf be d{)pl’(H ed by Chiel

Contd. on p.2
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Fogincer (Naltional Flighwassrappropriare authorily o NUANHIDCL who wiid 3atisiy
himself ol the requirement. A cops of such approval letiers shali be endorsed o the respactive

Regionad Officer of the Ainisirs . Futher, possibility ol providing Fool over bridye

(HOB)/pedestrian underpass a1t Wi locations of crossing of National Highways by the

pedestrians may be explored o prevent direcs crossingfentry of pedestrian on MNational

Highways te avoid accidents.
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3. Itis requested that the position of removal ul speed breakers and approval of location of
rumble strips on Naticnal Highways should be intimated to the Ministry by 20" April, 2016

4. This-issues with the approval of the Competent Authority.
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(Amivanshu}
Asst. Executive ! ngineer {S. R&T) (Roads)
i-or Director General (Road Developmenty & S5

Copy to:

All Technical Officers in the Ministry of Road Transport & Highways
Al ROs and ELOs of the Ministry

The Sccretary General. Indian Roads Congress

The Director, IAHE
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